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(a) whether there is a cadre of Sikshya
Karmi' being recruited by the State Govern-
ments,

(b) the recruttment rules framed vy the
Union Government thereof

{c) whether there i1s any provision to
ensure that only the local persons from the
village itself are appointed to the viliage
schools, and

(d) the critena adopted in Orissa in this
regard?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI
RAJMANGAL PANDE) (a) ‘o (d) The re-
crutment of personnel in State Education
Departmentststhe responsibi'ity of the States
and the Centre does not lay down recruit-
ment rules for ary pest created in the State
Governments

Educational nersonnel called Sikshya
Karmis' are being anpointed in the States of
Ornissa and Rajasthan According to infor-
mation available inOrnissa, 'SikshyaKendras'
areselected® om amongtrained matriculates
orinthe case of SC/STs only matriculates by
a Committee constituted for every Education
Distnict They are paid a consolidated salary
in the first four years and a primary school
teacher’'s scale thereafter

Funds for the Maintenance of Ram
Swaroop T.B. Hospital

942 SHR!IC M NEG! Willthe Minister
of HEALTH AND FAMILY WELFARE be
pleased to state

(a) whether the Union Government are
aware of the dilapidated condttions of the
equipments and the building of the Ram
Swaroop T.B. Hospital, Mehrauli, New Delhi,

(b) o so, the funds sanctioned and
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released during the year 1990-91 for the
maintenance of this inst.itution,

(c) whether the funds sanctioned are
adequate, and

(d) f not, the steps being taken on
priority basis to strengthen the hospitalwhich
1s on the verge of collapse?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (DR SHAKEELUR
REHMAN) (a) Yes, Sir

(b) Rs 54 50 lakhs has been allocated
in Budget Estimate of 1990-91 Till now Rs
35 00 lakhs has been released

(c) and (d) Grants are given subject to
avatlability of resources The Government
has already taken over the management of
the hospital The Hospital hasbeen registered
as a Society under Societies Registration
Act XX1 of 1860 and ts known a Lala Ram
Sarup Institute of TB and Allied Diseases

Forthe Eighth Five Year Plan, a propsal
of Rs 12 82 crores for the above Institute
has been forwardedto Planning Commission

Working of FPS in Delhi

943 SHRI RAJDEV SINGH Wil the
Minister of FOOD AND CIVIL SUPPLIES be
pleased to state

(a) whether the Government are aware
that FPS owners in Delht indulge in mal-
practices 1in quality and quantty while dis-
tributing ration,

(b) #f so, the action taken to stop such
malpractices,

(c) whetherthe FPS owners are required
1o maintain complaint registers,

{d) whether the concerned officials pay
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surpnse visits to FPS, and
(e) 1f so, the detalls thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD AND CIVILSUPPLIES
(SHRISARWAR HUSSAIN) (a) and (b) ltis
reported by Delhi Administration that a few
instances of malpractices came to their no-
tice and Departmental action was iniated
against defaulting fair price shop owners

Wheat and rice d stributed through far
price shops are checked by FCl officials for
conformity to quality standards before de-
livery to fair price shops by Delht State Civil
Supplies Corporation

The Food and Civil Supplies Depart-
ment, Delhi Administration conducts regular
and surpnse checks to mintmise malpractices
by fairprice shopowners Acontrolroom has
been set up by them for recetving complaints

(c) Yes, Sir

(d) and (e) Yes, Sir Field staff of Delhs
Admintstration undertake frequent checks
on fair price shops
[ Translation)

Targets of Famity Planning

944 SHRI SANTOSH KUMAR
GANGWAR Will the Mimister of HEALTH
AND FAMILY WELFAREbepleasedto state

(a) whether cases of tubectomy carried
on persons above the age of 70 years has

been reported from a number of States,

(b) if so, the details thereof,
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(c) the instructions given in this regard,

(d) whether family planning targets
have been fixed for various States,

(e) if so, the detalls thereof, and

(f) whether the Government propose to
introdu~e a policy of discouragement/dis-
incentives to make Family Planning a suc-
cess?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE AND DEPUTY MINISTER IN
THE MINISTRY OF INDUSTRY (SHRI
DASA|I CHOWDHARY) (a)to(c) Underthe
National Family Welfare Programme only
those couples with wives In the age group of
15-44 years are to be considered eligible
couples for Family Planning The States/
Union Terrntories have been given instruc-
tions to provide sterilisation services only to
eligible categories of persons However, ro
specific reports fromthe States are avallable
about tubectomies having been performed
on-persons above the age of 70 years

(d) and (e) A statement giving State-
wise and method-wise Family Planning tar-
gets fixed for 1990-91 1s given in the at-
tached statement

(f) To make family planning a success,
the policy of dismcentive/discouragement is
already in practice in relation to Government
servants in certain spheres e g no maternity
leave Is at present admissible to female
Government servants for the thud child and
grant of educational allowance has been
restricted to two children However, for the
general public (including Government ser-
vants) no newdisincentive schemes have so
far been finalized





